
HIGH COURT OF JUDICATURE AT ALLAHABAD

ACCOUNTS (A-1) SECTION

OFFICE ORDER

NO.  7541 / ACCOUNTS (A-1) : DATED: ALLAHABAD: DECEMBER     23,   2009. 

In  view  of  the  directions  of  Hon'ble  the  Chief  Justice  dated  22.12.2009,  the 

following Law Clerks (Trainee) are hereby attached with the following Hon'ble Judges, 

High Court, Allahabad  w.e.f. 04.01.2010. They are  directed to report to the respective 

Hon'ble Judge's in respect of their duties:-

Sl.
 No

Roll 
No.

Name of Law Clerks (Trainee)

S/Sri

Name of Hon'ble Judges 

1. 230 Akhilesh Misra Hon'ble The Chief Justice
2. 236 Rajnish Kumar Hon'ble Mr. Justice Amitava Lala
3. 78 Trpti Tripathi Hon'ble Mr. Justice  Yatindra Singh
4. 235 Pradumna Kumar Misra Hon'ble Mr. Justice V.M. Sahai
5. 242 Deo Dutt Kumar Hon'ble Mr. Justice P.C. Verma
6. 239 Tushar Jain Hon'ble Mr. Justice R.K. Agrawal
7. 250 Tej Pratap Singh Hon'ble Mr. Justice S.K. Singh
8. 28 Sonal Khare Hon'ble Mr. Justice Sunil Ambwani
9. 48 Anurag Singh Hon'ble Mr. Justice Ashok Bhushan
10. 68 Mamta Tiwari Hon'ble Mr. Justice Imtiyaz  Murtaza
11. 71 Rashmi Singh Hon'ble Mr. Justice Satya Poot Mehrotra
12. 8 Vinay Kant Srivastav Hon'ble Mr. Justice Vineet Saran
13. 336 Bandita Sen Gupta Hon'ble Mr. Justice Rakesh Tiwari
14. 6 Shradha Gupta Hon'ble Mr. Justice  Prakash Krishna
15. 199 Mohit Kumar Shukla Hon'ble Mr. Justice Rajes Kumar
16. 25 Deepak Chauhan Hon'ble Mr. Justice S.U. Khan
17. 60 Kiran Chaturvedi Hon'ble Mr. Justice Devendra Pratap Singh
18. 27 Pankaj Kumar Srivastava Hon'ble Mr. Justice Vimlesh Kumar Shukla
19. 178 Chandan Kumar Hon'ble Mr. Justice Amar Saran
20. 322 Mayank Kumar Hon'ble Mr. Justice Rakesh Sharma
21. 218 Ashish Rai Hon'ble Mrs. Justice Poonam Srivatava
22. 7 Pradeep Hon'ble Mr. Justice Arun Tandon
23. 194 Shilpa Singh Sikarwar Hon'ble Mr. Justice Dilip Gupta
24. 196 Umang Srivastava Hon'ble Mr. Justice Krishna Murari
25. 223 Kumar Gaurav Hon'ble Mr. Justice Shishir Kumar
26. 26 Dwarka Sutrakar Hon'ble Mr. Justice  Sanjay Misra
27. 243 Azhar Ikram Hon'ble Mr. Justice Ravindra Singh
28. 282 Yashpal Singh Hon'ble Mr. Justice A.P. Sahi
29. 75 Priyadarshi Himanshu Vashishth Hon'ble Mr. Justice Vikram Nath
30. 182 Manish Kumar Misra Hon'ble Mr. Justice Sabha Jeet Yadav
31. 64 Himlesh Chandra Srivastava Hon'ble Mr. Justice Sudhir Agarwal
32. 251 Namarta Agrawal Hon'ble Mr. Justice Vinod Prasad
33. 341 Ankur M. Gupta Hon'ble Mr. Justice Bharti Sapru
34. 141 Amit Kumar Hon'ble Mr. Justice Ran Vijai Singh
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35. 147 Ramakar Shukla Hon'ble Mr. Justice Pankaj Mithal
36. 150 Vijay Kumar Hon'ble Mr. Justice Vijay Kumar Verma
37. 245 Arvind Kumar Tripathi Hon'ble Mr. Justice S.C. Nigam
38. 51 Anutosh Singh Hon'ble Mr. Justice A.K. Roopanwal
39. 77 Priyanka Singh Hon'ble Mr. Justice Surendra Singh
40. 145 Pramod Kumar Pandey Hon'ble Mr. Justice Arvind Kumar Tripathi
41. 13 Jyoti Kumar Hon'ble Mr. Justice Shashi Kant Gupta
42. 42 Manju Hon'ble Mr. Justice Bala Krishna Narayana
43. 54 Vivek Garg Hon'ble Mr. Justice Rajesh Dayal Khare
44. 153 Nitin Kumar Kesarwani Hon'ble Mr. Justice Abhinava Upadhya
45. 76 Mahima Sahai Hon'ble Mr. Justice B. N. Shukla
46. 225 Brijesh Kumar Srivastav Hon'ble Mr. Justice Dasu Ram Azad
47. 266 Bhavna Bhartiya Hon'ble Km. Justice Naheed Ara Moonis
48. 81 Rajneesh Kumar Hon'ble Mr. Justice Rajesh Chandra
49. 24 Saral Singh Hon'ble Mr. Justice Shyam Shankar Tiwari
50. 118 Saurabh Misra Hon'ble Mr. Justice Kashi Nath Pandey
51. 120 Roobi Chaudhary Hon'ble Mr. Justice Virendra Singh
52. 127 Imran Ahmad Hon'ble Mr. Justice Ram Autar Singh
53. 232 Mohd. Shahanshah Alam Ansari Hon'ble Mrs. Justice Jaya Shree Tiwari
54. 126 Aditya Kumar Tiwari Hon'ble Mr. Justice S. C. Agarwal
55. 228 Ankit Srivastava Hon'ble Mr. Justice Yogesh Chandra Gupta

Sd/-

REGISTRAR GENERAL

Copy forwarded for information and necessary action to:-

1. The Registrar, High Court, Lucknow Bench, Lucknow.
2. All the Registrars and  Joint Registrars, High Court, Allahabad.
3. P.P.S. to Hon'ble the Chief Justice.
4. The Joint Registrar (Inspection), High Court, Allahabad.
5. The Head Private Secretary, High Court, Allahabad .
6. The Head Bench Secretary, High Court, Allahabad.
7. The  O.S.D.  (Computers),  High  Court,  Allahabad  with  the  request  to  upload  the 
              office order on the website of Allahabad, High Court.
8. The  Private  Secretaries  to  the  concerning  Hon'ble  Judges  for  kind  information 
               to their Lordship, High Court, Allahabad.
9. Sri  D.K.  Dwivedi,  System  Analyst  cum  Programmer  with  the  request  to  upload 
              the office order on the website of Allahabad, High Court.
10. The Deputy Registrar (Accounts ), High Court, Allahabad.
11. The Deputy Registrar (Examination Cell), High Court, Allahabad.
12. The Librarian, High Court, Allahabad.
13. The Assistant Registrar (Nazarat), High Court, Allahabad.
14. The Assistant Registrar (Amendment), High Court, Allahabad.
15. The Section Officers (Accounts B-1 and B-3), High Court, Allahabad.
16. The concerned Law Clerk (Trainee).
17. Notice Board for display.

Sd/-

ASSISTANT REGISTRAR
)ESTABLISHMENT(



HIGH COURT OF JUDICATURE AT ALLAHABAD

ACCOUNTS (A-1) SECTION

OFFICE ORDER

NO.  7540 / ACCOUNTS (A-1) : DATED: ALLAHABAD: DECEMBER   23,  2009. 

In  view  of  the  directions  of  Hon'ble  the  Chief  Justice  dated  22.12.2009,  the 

following Law Clerks (Trainee) are hereby attached with the following Hon'ble Judges, 

High Court, Lucknow Bench, Lucknow w.e.f. 04.01.2010. They are  directed to report to 

the respective Hon'ble Judge's in respect of their duties:-

Sl.

 No

Roll 
No.

Name of Law Clerks (Trainee)

S/Sri

Name of Hon'ble Judges 

1. 379 Bahvna Pathak Hon'ble Mr. Justice Pradeep Kant

2. 411 Himanshu Hemant Gupta Hon'ble Mr. Justice Uma Nath Singh

3. 418 Bhuwan Hon'ble Mr. Justice  Abdul Mateen

4. 431 Kumar Rachit Hon'ble Mr. Justice Devi Prasad Singh

5. 440 Richa Srivastava Hon'ble Mr. Justice Rajiv Sharma

6. 386 Imran Ali Hon'ble Mr. Justice S. S. Chauhan

7. 442 Hina Gupta Hon'ble Mr. Justice Shri Narayan Shukla

8. 435 Shweta Singh Hon'ble Mr. Justice Alok Kumar Singh

9. 469 Raghvendra Kumar Yadav Hon'ble Mr. Justice Dharam Veer Sharma

10. 50 Vishwa Vijay Singh Hon'ble Mr. Justice Sabihul Hasnain

11. 56 Vikas Kumar Barnwal Hon'ble Mr. Justice S. C. Chaurasia

12. 123 Kuldeep Singh Chauhan Hon'ble Mr. Justice S. N. H. Zaidi

13. 185 Kamendra Kumar Rajput Hon'ble Mr. Justice Ved Pal

14. 23 Shreyas Pragyanan Hon'ble Mr. Justice Raj Mani Chauhan

15. 38 Pradeep Kumar Singh Hon'ble Mr. Justice Satish Chandra

16. 338 Seema Bajpai Hon'ble Mr. Justice Ashwani Kumar singh

17. 122 Kadambari Hon'ble Mr. Justice Devendra Kumar Arora

18. 267 Deepa Sharma Hon'ble Mr. Justice Anil Kumar

19. 121 Kuwar Dheerendra Pratap Singh Hon'ble Mr. Justice Ritu Raj Awasthi

20. 265 Masnoon Hasan Khan Hon'ble Mr. Justice Yogendra Kumar Sangal

Sd/-

REGISTRAR GENERAL
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Copy forwarded for information and necessary action to:-

1. The Registrar, High Court, Lucknow Bench, Lucknow.
2. All the Registrars and  Joint Registrars, High Court, Allahabad.
3. P.P.S. to Hon'ble the Chief Justice.
4. The Joint Registrar (Inspection), High Court, Allahabad.
5. The Head Private Secretary, High Court, Allahabad .
6. The Head Bench Secretary, High Court, Allahabad.
7. The  O.S.D.  (Computers),  High  Court,  Allahabad  with  the  request  to  upload  the 
              office order on the website of Allahabad, High Court.
8. The  Private  Secretaries  to  the  concerning  Hon'ble  Judges  for  kind  information 
               to their Lordship, High Court, Lucknow Bench, Lucknow.
9. Sri  D.K.  Dwivedi,  System  Analyst  cum  Programmer  with  the  request  to  upload 
              the office order on the website of Allahabad, High Court.
10. The Deputy Registrar (Accounts ), High Court, Allahabad.
11. The Deputy Registrar (Examination Cell), High Court, Allahabad.
12. The Librarian, High Court, Allahabad.
13. The Assistant Registrar (Nazarat), High Court, Allahabad.
14. The Assistant Registrar (Amendment), High Court, Allahabad.
15. The Section Officers (Accounts B-1 and B-3), High Court, Allahabad.
16. The concerned Law Clerk (Trainee).
17. Notice Board for display.

                                                                                      Sd/-

ASSISTANT REGISTRAR
)ESTABLISHMENT(


